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AT Tt e, dfr fosit @t woe o it @ie Wi T2 ang §1 39 SIT O e
FRIE T, g=1E1g] .. (). .

MR. CHAIRMAN: Now, Question No. 32. . .(Inferruptions).. Nareshji, ..

..(Interruptions)... Look, we have taken 20 minutes on this. .. .(Interruptions)...
sft e IETE: A wwia o), a8 el S T8l genl . (IaT). .

sff ks wie, 98 JEUl L (@EE)... 1S, 98 93Ul L (S9EH)... 98 913y,
ISl .. (). ..

sft 999 PR W WX, FE oG9 2T 21 ...
sft e SRETE: WX, ..(GEH). .

sft wumafa: SRaT, let the Question Hour proceed. ...(Interruptions)... 3 T T
T 27 ..(FWEM)... 98 ST, 319 AR A8 AT HT T 87 ..(FIIM)... 3R AT
SETg TEl 2, I 9@l Ud procedure %I...(?EI?IHH)... Nareshji, you have asked your
question. ...(Interruptions)... You have asked your supplementary. .. .(Interruptions)...
Hon. Members, this is Question Hour. ...(Interruptions)... X9 Sil, 3T4hT HdTel 81 711
..(FAIF)... ATY Si91d H7 foran)...(@FEEH).... Nareshji, you have had your chance.,
...(Interruptions)... You can't... .. (Interruptions)... Please. .. (Interruptions)... Eﬁ?l[ Gl
AT AT FIFT LI [ am sorry, this is not fair ...(Interruptions)... This
is not fair. . .(Interruptions).. The House is adjourned for ten minutes.

The House then adjowrned at nineteen minutes past twelve of the clock.

The House reassembled at twenty-nine minutes past twelve of the clock,

MR. CHAIRMAN in the Chair.
Honorarium for artists in different fields

*32. SHRI BASAWARAJ PATIL: Will the Mimster of CULTURE be pleased
to state:

{a) how many persons are gelting honorarium for their work in different fields,

the details thereof, State-wise;

(b) how many applications are pending with Government, the details thereof,
State-wise; and

{c) whether there is any hurdle in regular payment of honorarium, if so, the
details thereof?

THE MINISTER OF STATE OF THE MINISTRY CULTURE (DR. MAHESH
SHARMAY): (a) to (c) A Statement 1s laid on the Table of the House.
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Statement

{a) The following schemes are administered by the Ministry of Culture for

payment of honorarium for artists in different fields:—
(1) Scheme of Scholarship to young artists in different cultural fields.
{(11) Performing Arts Grant Scheme (Repertory Grant).
{(111) Artistes Pension Scheme and Welfare Fund.
{(iv) Tagore National Fellowship for Cultural Research.
{v) Cultural Function and Production Grant Scheme (CFPGS).
The State-wise details of artists getting financial assistance/honorarium for their

work in different fields in respect of schemes mentioned above are at Annexure-l,
Annexure-I[, Annexure-III, Annexure-IV and Annexure-V respectively.

{(b) The grant of honorarium/financial assistance is decided on the basis of
recommendation of Expert Committee, meeting of which is held regularly for selection
of suitable candidates. 6048 applications under Artistes Pension and Welfare Fund and
61 applications under Scheme of Tagore National Fellowship for Cultural Research
have been received and are being scrutinized. The details of the same are placed at
Annexure-VI.

{c) There is no hurdle in making regular payment of honorarium.
Annexure-I

Scheme of Scholarship to young artists in different cultural fields

Sl No. State 2014-15 2015-16
L. Andaman and Nicobar Islands Nil Nil
2. Andhra Pradesh 05 07
3 Arunachal Pradesh Nil 00
4, Assam 08 13
5 Bihar 07 1
6. Chandigarh 02 01
7 Chhattisgarh 07 07
8. Goa Nil Nil
9 Gujarat Nil 05

10. Haryana 02 06
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Sl. No. State 2014-15 2015-16
11.  Himachal Pradesh Nil 02
12. Jammu and Kashmir 04 05
13. Jharkhand 03 05
14.  Karnataka 04 12
15, Kerala 05 11
16, Madhyva Pradesh 20 12
17.  Maharashtra 11 36
18, Manipur 12 10
19.  Meghalaya Nil Nil
20, Mizoram Nil Nil
21, Nagaland Nil Nil
22, New Delh 20 22
23 Odisha 20 11
24 Puducherry Nil 01
25, Pumjab 02 04
26.  Rajasthan Nil 04
27 Sikkim Nil Nil
28. Tamil Nadu 03 05
29, Telangana 02 01
30. Tripura 01 02
31, Uttar Pradesh 37 32
32, Uttarakhand Nil 01
33, West Bengal 37 56
34 Dadra and Nagar Haveli Nil Nil
35, Daman and Diu Nil Nil
36.  Lakshadweep Nil Nil
Torar 212 283
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Annexure-IT

Performing Arts Grant Scheme (Repertory Grant)

Sl State 2014-15 2015-16
No. Nos. of Orgs./ Nos. of Orgs./
Individuals Individuals

1 2 3 4

1.  Andaman and Nicobar Islands 1 1

2. Andhra Pradesh 26 17

3. Arunachal Pradesh 2 10

4. Assam 41 635

5. Bihar 43 163

6. Chandigarh 4 10

7. Chhattisgarh 1 4

8 Delhi 111 219
9. Goa 1 6
10, Gujarat 6 22
11. Haryana 20 57
12. Himachal Pradesh 8 17
13, Jammu and Kashmir 18 36
14.  Jharkhand 6 15
15, Karnataka 129 287
16, Kerala 29 50
17. Madhya Pradesh 37 127
18. Maharashtra 45 92
19. Manipur 117 133
20. Meghalaya — 0
21. Mizoram 3 0
22, Nagaland 3 3
23. Odisha 30 48
24 Puducherry 5 1
25. Punjab 14 18
26. Rajasthan 18 78
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1 2 3 4
27. Sikkim — 2
28. Tamil Nadu 20 40
29 Telangana — 20
30. Tripura 3 1
31. Uttar Pradesh 105 295
32, Uttarakhand 10 31
33, West Bengal 286 442

Grant Torar 1142 2310

Annexure-IIT

Artistes Pension Scheme and Welfare Fund

Sl No. States No. of Beneficiaries
L. Andhra Pradesh 270
2 Assam 52
3. Bihar 46
4 Delhi 50
5. Goa 11
6. Gujarat 6
1 Haryana 33
8. Himachal Pradesh 7
9, Jammu and Kashmir 3
10, Jharkhand 10
11. Karnataka 744
12, Kerala 341
13, Madhya Pradesh 55
14. Maharashtra 947
15 Manipur 153

16, Meghalaya 1
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Sl No. States No. of Beneficiaries
17 Mizoram 5
18, Nagaland 3
19.  Odisha 300
20.  Puducherry 6
21.  Punjab 7
22, Rajasthan 21
23, Tamil Nadu 251
24, Telangana 187
25. Tripura 1
26,  Uttar Pradesh 261
27, Uttarakhand 15
28, West Bengal 96

Totar 3882

Annexure-IV
Tagore National Fellowship for Cultural Research

At present 39 Fellows/Scholars are getting honorarium under the Scheme. The
Fellows/Scholars are affiliated to identified Mimstry of Culture/Non-Ministry of Culture

Institutions spread all over the country.
Annexure-V
Cultural Function and Froduction Grant Scheme {CFFGS)

Under the CFPG Scheme, the following number of NGOs were selected for
financial assistance for the years 2015-16 and 2016-17.

Sk Year Meeting(s) Number of Organisations/
No. Individuals
1. 2015-16 30th and 31st Meeting 733

2. 2016-17 32nd, 33rd and 34th Meeting 1502
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Annexure-VT

to Question

Details of the number of Applications that have come for the Pension Scheme

during the last three years State-wise

State Ready to place Received and Sent Total
before Expert to respective State
Committee Government for Scrutiny
Andhra Pradesh 512 41 553
Karnataka 1082 118 1200
Kerala 644 57 701
Puducherry 1 0 1
Telangana 707 7 714
Tamil Nadu 354 53 407
Jharkhand 8 2 10
Odisha 546 59 605
West Bengal 22 2 24
Assam 15 3 18
Tripura 11 0 11
Manipur 23 2 25
Nagaland 2 0 2
Bihar 6 0 6
Delhi 2 0 2
Uttarakhand 2 1 3
Uttar Pradesh 124 8 132
Rajasthan 11 0 11
Jammu and Kashmir 2 1 3
Haryana 3 1 4
Chhattisgarh 2 2 4
Maharashtra 1129 451 1580
Madhya Pradesh 32 0 32
Torar 5240 808 6043
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61 applications under Tagore National Fellowship Scheme are under consideration.
No State-wise data is available at this stage as the selected Fellows/Scholars will be
affiliated to identified Mimstry of Culture/Non-Ministry of Culture Institutions spread

all over the country.
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Contribution to employees' provident fund

*33. SHRI SANJAY SETH: Will the Minister of LABOUR AND EMPLOYMENT
be pleased to state:

{a) whether Government has proposed to reduce employees' as well as employers'

contribution to Employees’ Provident Fund from 12 per cent to 10 per cent;
(b) if so, the details thereof and the objective behind the move;

{c) whether the representatives of employees unions, employers unions and the

State Governments strongly opposed the proposal;
{d) 1if so, the details thereof;
{e) the Union Government's response to the opposition to the proposal; and

(D) the other steps taken by Government to bring EPFO contributions at par

with other savings instruments like the National Pension Scheme?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI BANDARU DATTATREYA): (a) to (f) A Statement is laid
on the Table of the House.



